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(b) if so, when it is going to be
set up at Paradeep; and

(c) from where it is going to be
-shifted? da

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) No,
Sir. .

(b) Does not arise,

(e) Visakhapatnam.

Indo-Turkish Relations

343. SHRI DEIVEEKAN:
SHRI INDRAJIT GUPTA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state;

(a) whether it is a fact that the
Turkish Foreign Mi visited India
in January, 1968 and held discussions
with Indian leaders;

(b) if so, the details of the subjects
discussed; and

(c) the steps taken for improving
Indo-Turkish relations?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir.

(b) and (c). The subjects discussed
and the steps propmsed for improving
Indo-Turkish relations are contained
in the Joint Communique of January
9, 1968, issued on the conclusion of
the visit of the Turkish Foreign Mini-
ster to India. A copy of the Joint
‘Communique is laid on the Table of
the House. [Placed in Library. See
No, LT-51/68].

Agricultural income tax

344 SHRI DEIVEEKAN: Will the
PRIME MINISTER be pleased to
state:

(a) whether any final decision has
been taken regarding the proposal of
Planning Commission for levy of
Agricultural Income Tax;
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(b) if so, the nature thereof; and

(c) the reaction of State Govern-
ments in this regard?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) No, Sir.

(b) Does not arise.
(¢) The matter is still under con-

sideration by State Governments.

Resourcesg for Agricultura]l Sector

345, SHRI DEIVEEKAN: Will the
PRIME MINISTER be pleased to
state:

(a) whether it is a fact that Plan-
ning Commission is considering the
issue of raising larger resources for
the agricultural sector; and

(b) if so, what are the main pro-
posals under consideration in this
regard?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir
The Planning Commission is consider-
ing the issue of raising larger re-
sources for the agricultural as well as
non-agricultural sector,

(b) The Annual Plan for 1968-69
containing the recommendations of the
Planning Commission will be present-
ed to the House in the current ses-
gion,

MESSAGE FROM YEMENI PRIME
MINISTER

346, SHRI DEIVEEKAN: Will the
Minister of EXTERNAL AFFAIRS be
pleased to tsate:

(a) whether it is a fact that Yemeni
Prime Minister has sent a message to
the Prime Minister of India request-
ing Indie’s aid and assistance; and
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(b) if so, the nature of assistance
asked for and the reaction of the
Indian Government thereto?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir.

(b) Certajn proposals have been
received which, are under considera-
tion of the Government

347. Wt WAy RAW : F Aafe-
wW HAt 2697, 1967 ¥ wardifra
Y9 HEAT 3647 % I ¥ §49 A qg
Eﬂﬂmﬁﬁﬁ:

(%) = wrw g B fafwe
O ax FHIE B R o
IEEY T E;

(@) Tewd  Harm w f
g F9AT & W99 #9 a% o
afawfei oo s =it 5y
whoew T mr g; Wk

() ww  wfawfat aor s
st A1 w7 a% fedY § sfnfea
¢ fgr s ?

St WA, ooy ofer s, e
WM aar ddfmewd W (siwet
o nid) @ () o@r o= fe=
F i A & Sy FET FET
1 faud Swdw ok gfEoEs
afvsafg 1 gwar &, faviest 3@
o & famwr forerre 2w %1 -
ury e gy gk dn

(=) famra, 1960 ¥ ¥, 1967
%, =y wfiwgw g & ol =

FEBRUARY 14, 1968

Written Answers 540>

62 WX 51 wigErd/wHErd Sw
T TAT Ft WG T FH § |

(v) gmife T fowr ¥ safy
& ® R T W Bty T
wFa g

Rebel Naga leaders planning to go to-
. ..China

349, SHRI S, S. KOTHARI: Will the

s.Minister of EXTERNAL AFFAIRS be

pleased to state:

(a) whether it is a fact that Mouw
Angami and Isaac Siru, Leaders of
the rebel Nagas army and foreign
service are reported to be planming
to go to China and that they contact-
ed the Chinese Embssy while visiting
Delhi;

(b) if so, the reasons for taking no
action against them while in  Delhi;
and

(c) the action Govermment pro-
pose to take to curb such  anti-na-
tional activity?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAI, AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Information
regarding the Underground Nagas and
their movements is classified. Mowu
Angami was not a member of any of
the underground teams which came
to Delhi for talks during the last two
years. Issac Swu also did not come
to Delhi for talks after October, 1966.

(b) The question does not arise.

(¢) The Goverrrment of India have
taken and are taking all necessary
measures to prevent unlaewful activi-
ties by the Underground Nagas
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Demand of Plebiscite in Nagaland

351. SHRI SITARAM KESRI:
SHR] VISHWA NATH
PANDEY:
SHRI O. P. TYAGI:
SHRI SREEDHARAN:
SHRI S. M, BANERJEE:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that the
underground Nagas have made de-
mands for holding a plebiscite in the
State to decide about the future of
the area;

(b) if so, Government's reaction
thereto; and
(c¢) whether Government have

made any fresh proposals to resume
the talks with the underground
Nagas, if s0, the latest position in this
matter?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) No reguest
for holding a plebiscite in Nagaland
has been received from the Under-
ground Nagas.

(b) Nagaland is an integra] part of
the Indian Union; the question of
plebiscite for redetermining its status
does not arise.

(c) Government of India have not
been approacheq in the matter by the
Underground Nagas.

Repatriation of stateless persons of
Indian Origin from Ceylon

353, SHRI HEM BARUA: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that the
repatriation of Stateless persons of
Indian origin in Ceylon which was
to be given effect to by January-Feb-
ruary, 1968 has been delayed; and

(b) if so, the reasons therefor as
also the time by which this repatria-
tion is proposed to be given effect to?
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) and (b). Ap-
plications for Ceylon and Indian citi-
zenship are to be called simultane-
ously after the Ceylon Regulations
under their legisaltion for implement-
ing the Indo-Ceylon Agreement of
1964 have been approved by the Cey-
lon Parliament. Repatriation can
only start after the grant of citizen-
ship.

Joint Defence of S.E. Asian countries

354. SHR] HEM BARUA. Will the
Minister of EXTERNAL AFFAIRS be
pleaseq to state:

(a) whether it is a faet that the
U.K. Goverrrment have decided to
wind up its military, naval and air
establishments in the Indian Ocean
area in the course of the next two
years;

(b) if so, whether it is a fact that
certain South East Asia countries have
prepared a joint defence pact for the
security of the region; and

() if 80, which are these countries
and what role India proposes to play
in this area?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir,

(b) and (¢). We are not aware that
any South East Asian countries are
preparing a new joint defence pact for
the region. However, there are indi-
cations that Malaysia, Singapore,
Australia, New Zealand and UK.
might jointly consider the problem of
defence consequent on the British
military withdrawal,

India has a vital interest in further
strengthening her close ties with nei-
ghbouring countries in South East
Asia in the political, cultural and eco-
nomic flelds. In aecordance with our
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po].icy_af non-alignment, we have g
plans in regard to g regiona] military
arrangemant,

P.M’s visit to NEFA

355. SHRI HEM BARUA: Will the
Ptl,:::m MINISTER be pleased to-
L) H

(a) whether it is g fact that she
paid a visit to NEFA sometime back;

(b) if so, whether her visit was
compelled by the reported intrusions
of the Chienese into NEFA;

(c) whether any enquiry was
made to this effect: and

(d¥ if so, the result thereof?

THE PRIME MINISTER MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER EXTERNAL AFFAIRS.
(SHRIMATI INDIRA GANDHI):
(a) Yes, Sir..

(b) No, Sir,

(e) and (d). Do not arise.

Pmof and experimenta] establishment

357. SHRI S, KUNDU: Wil the
Minister of DEFENCE be pleased to

(a) whether Government have con-
sidered any schemes for the develop-
ment of Research and Expansion of

Proof and Experimental Establish-
ment at Chandipore (on  Sea),
Balasore; .

(b) if so, the nature of such ex-
pansion and funds allotteq for the
year 1867-68 and funds likely to be
allotted for the year 1888-69; and

(¢) if not, the reasons therefor?

THE MINISTER OF STATE 1IN
THE MINISTRY OF DEFENCE
(SHRI L. N, MISHRA): (a) andi
(b). Yes, Sir, A number of schemes:
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for the development of the Proof and
Experimental Establishment at Bala-
sore have already been implement-
ed by Government. Some schemes
in this regard are being progressed.
These include the increase in  ihe
existing length of the acquired
ranges to cater for the requirements
of the new guns, the provision of
certain other technical facilities, and
civil works required to protect the
ranges from sea erosion,

Funds allotted for 1967-68 com-
prised Rs. 6.44 lakhs in civil works
and Rs. 40.50 lakhs for the purchase
of stores for this establishment. For
1968-69, a provision of Rs. 16.67 lakhs
for works and Rs. 69.05 lakhs for
purchase of storgs respectively is
under consideration,

(¢) Does not arise,

Manufacture of Avro-748

358. SHRI S. M. BANERJEE: Wil
the Minister of DEFENCE be pleased
to state:

(a) whether some more AVRO-
748 aircraft have been manufactured
in Kanpur in 1966 and 1967;

(b) it so, the number of such air-
craft; and

(c) whether adequate steps have
been taken to step up the production?

THE MINISTER OF STATE 1IN
THE MINISTRY OF DEFENCE

((SHRI L. N. MISHRA): (a) Yes,

Sir,
(b) 1966 3 aircraft.
1967 4 aircraft

(¢) It is proposed to produce 6 air-
craft in 1968-69 ang step up produc-
tion to 7 aircraft per year from
1969-170.

Contract Service of A. I R. Staff
Artistes

359. SHRI S. M. BANERJEE: Will

Written Answers fi6
the Minister of INFORMATION &
BROADCASTING be pleased to state:

-

(a) whether the new contract of
service for the staff artistes has beem
modified after having discussion with
the All-India Radio Broadcasters and!
Telecasters Guild; and

(b) if not, the reasons therefor?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) and (b). The new:
contract from prescribing 55 years as
age ‘of retirement for Staff Artistes
subjects to a limit of 20 years service
was introduced on 30th September,
1967. This form was modified on 2nd
November 1967 by deleting the 20
years service limit. The revised:
form is proposed to be further modi-
fied by raising the notice period for-
termination of service from 3 months
to 5 months, as shorter notice was:
objecter to by all the Staff Artistes
including Staff Artists’ Association.
and All India Radio Broadcasters and
Telecasters Guild.

Instructions issued to Foreign Em-
bassies regarding political asylum:

360. SHRI S. M. BANERJEE:
SHRI S. K. TAPURIAH:
SHRI B. K. DAS-

CHOWDHURY:
SHRI CHENGALRAYA
NAIDU:

Will the Minister of EXTERNAL.
AFFAIRS be pleased to state:

(a) whether a note has been issued
to all the Embassies in India not to
give political asylum to the defectors;

(b) if so, the detailg thereof and'
the factors leading to the issue-pf the-
note; and

(¢) the reaction of the embassies-
thereto?
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir

(b) A circular ,was issued to all
Foreign Missions in India on 30th
December, 1967, informing them that
the Government of India did not re-
cognise the right of Foreign Missions
to give asylum, shelter or refuge to
‘any person or persons within their
‘premises as this was not within the
‘purposes of a Diplomatic Mission and
is also against the well established
International practice. The Foreign
‘Missions were asked that in future if
‘they receive any such request, it
‘should not be granted and the Minis-
try of External Affairs immediately
informed, This circular was issued
to remind Foreign Missions in India
that such cases did not fall within
“their normal functions and t, prevent
.the recurrence of cuch cases in future.

(¢) The Ministry of External Af-
‘fairs has not so far received any re-
saction from the Foreign Missions to
‘the above circular,

Annual plans

361. SHR1 SHIVA CHANDRA
JHA: Will the PRIME MINISTER
‘be pleased to state:

(a) whether it is a fact that be-
cause of inadequate foreign  aid,
‘India had to start the Annual Plans
instead of embarking on a Fourth Five
Year Plan just after the end of the
Third Plan; and

(b) if so, how far the Annual Plans
are dependent on the internal re-
sources and how far, on foreign aid,
3 any?

THE PRIME MINISTER MINIS-
TER OF ATOMIC ENERGY, MINIS-
'TER OF PLANNING AND MINISTER
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OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): (a) Un-

certainty about external assistance
was one of the reasons.

(b) The Annual Plan for 1966-67
took credit for Rs. 1321 crores of in-
ternal resources and Rs, 800 crores as
external assistance for the Public
Sector Plan. The comparable figures
for the 1967-68 Plan are Rs. 1245
crores and Rs. 1001 crores

Chinese atomic explosion

362. SHRI SHIVA CHANDRA JHA:
SHRI HEM RAJ:
SHRI NIHAL SINGH:

Wil ‘the Minister of DEFENCE
be pleased to state:

{a) whether it is a fact that China
ha; made another atomic explosion
recently; .

(b) if so, the reaction of the
Indian Government thereto from the
defence of the Indian territory point
of view;

(¢} whether Indian is in a position
to face the Chinese nuclear offensive:
and

(d) if so, to what extent?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) to
(d) Yes, Sir. China conducteq a
nuclear test on 24th December, 1967
but its sctual character is a matter of
some doubt

The impact of Chinese nuclear de-
velopment on our defence has been
discussed at length in the previous
sessions of Parliament, Attention
is invited to the debate in the Lok
Sabha on 21st June 1967 on a Calling
Attention Notice 'and in the Rajya
Sabha on 1st August, 1967 on Starred
Question No. 184 and on 19th Decem-
ber, 1967 on Starred Question No.
623,
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- The development of nuclear weapons
by China in so far as it has a bearing
on ou security is a subject of con-
unuoug assessment by Government.

Indian press

363. SHRI SHIVA CHANDRA
JHA: Will the Minister of INFOR-
MATION AND BROADCASTING be
pleased to state:

(a) the steps taken by Government
for curbing the owenrship concentra-
tion process in the Indian Press since
the beginning of the First Five Year
Plan; and

(b) the extent of suoccess achieved?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) and (b). In pur-
suance of its basic objective, the
Press Counci] of India has already
undertaken a study in this regard,
Tts report will be finaliseq on receipt
of replies to a questionnaire issued
to various sections of the community
in August, 1967. Further action will
be considered by the Government in
the light of the recommendations
made by the Council after it has duly
considered the replies to the question

maire.

Employees of Indian Embassies
knowing Hindl

364, SHRI VALMIKI CHOU-
DHARY: Wili the Minister of EX-
TERNAL AFFAIRS be pleased to
state:

{(a) the percentage of the persons
having working knowledge of Hindi
posted in the Indian Embassies abroad;
and.

(b) whether the Embassies have
opened Hindi Classes for popularising
Hindi in other countries?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
“TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-

. 3092(Ai)LSD—S5.
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MATI INDIRA GANDHI): (a) In
most Indian Missions abroad there
are Hindi knowing personnel. It
would be difficult to state exact per-
centages as the position changes with
transfers and movements of staff.

{b) Hindi clases are being conduct-
ed in London, Aecra and Colombo
either directly by the Indian Missicns
in these capitals or with the support
and encouragement of the Missions.

Chinese jet aerodromes on Sino-
Nepalese border

356. SHRI BENI SHANKER
SHARMA: Will the Minister of DE-
FENCE be pleased to state:

(a)} whether Government are aware
that the Chinese have ‘made a net-
work of jet aerodromes all along the
Sino-Nepalese border; and

(b) what protection Government
propose to give to the civilians in
the event of an aerial attack?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH). (a) Gov-
ernment have no information,

(b) The aerial threat to us in this
region has been taken into account in
our defence plan,

Charges for commercial broagdeast

366. SHRI K. P. SINGH DEO:
SHRI P. K. DEO:

Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

(a) whether it is a fact that the
A.1.R.’s tariffs for advertising time
is twice and even more than the rates
charged by the Radio Ceylon; and

(b) if so, the reasons therefor?
THE MINISTER OF INFORMA-

TION AND BROADCASTING (SHRI
K. K. SHAH): (a) and (b). The
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Telugu Periodicals

373. SHRI M. N. REDDY: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) the number names, places of
publication of various Telugu lan-
guage periodicals and their compara-
tive circulation per issue;

(b) the Centra] assistance and en-
couragement being extended to the
language dailies and weeklies pub-
lished from rural areas and district
head-quarters; and

(¢) what are the specific condi-
tions for getting such assistance?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
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K. K. SHAH): (a) Necessary in-
formation is contained in the Report
“Press in India, 1967—Part II" laid
on the Table of the House on the
14th December, 1967.

(b) Systematic encouragement and
assistance is given to the small and
medium language newspapers by way
of suitable advertisement support,
preferential allocation of newsprint,
sustained supply of press releages, fea-
ture articles, photographs, ebonoid
blocks, ete.

(c) In the 'matter of release of ad-
vertisements, regularity in publica-
tion, reasonable standard of produc-
tion and adherence to accepted jour-
nalistic ethics are taken into account.

gA=wy # et 2w
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Indian Embassies jn South African
eountries

375, SHRI GADILINGANA GOWD:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the names of the South African
Countries which became independent
recently and where our country has
established embassies;

(b) the names of countries where
such embassies have not been estab-
lished; and

(c) the reasons therefor?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS. (SHRI-
MATI INDIRA GANDHI): (a) and
(b). Botswana and Lesotho formerly
known as Bechunaland and Basuto-
land are two South African count-
ries which attained independence on
the 30th September and 4th October,
1966, respectively. The Government
of India have recognized them, but
have not established any Missions
there so far.

(c) The question of covering these
countries by concurrent accreditation
is still under consideration.

Radio station at Kurnool

876. SHRI GADILINGANA GOWD:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether there is any proposal
to instal a broadcasting unit at Kur-
nool, Andhra Pradesh; and

(b) if so, the action taken thereon?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) and (b). While
considering the expansion of medium

. wave broadcast coverage in the coun-
try under the 2nd and 3rd Five Year
Plans, Kurnool, along with Anantpur
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and Cuddapah in Andhrs Pradesh,
was considered as one of the possible
locations for a 'medium wave trans-
mitter for serving the Rayalaseema
area. Subsequently, as a result of
detailed examination it was decided,
in consultation with the State Gov-
ernment to locate the transmitter at
Cuddapah and the same was commis-
sioned jn June, 1963.

Naval dockyard at Visakhapatnam

377. SHRI M. S. MURTI: Will the
Minister of DEFENCE be pleased to
state:

(a) whether the examination of the
Report submitted by he team of ex-
perts regarding the proposed Naval
Dockyard at Visakhapatnam has been
completed and a decision taken
thereon; and

(b) if so, the details thereof?

THE MINISTER OF DEFENC:y.
(SHRI SWARAN SINGH): (a) an.
(b). The Project Report has been re
ceived very recently and is bein
examined.

fadst § foam Wl ganawet &
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\Sainik School, Goalpara

380, SHRI M. R. MASANI: Wil
the Minister of DEFENCE be pleased
to state:

(a) the details of the teachers from
various parts of the country employ-
ed in the Sainik School, Goalpara,
Assam with Statewise break-up;

(b) whether lately there has been a
demand that teachers from
States be immediately replaced by the
local people;

(e) whether to back this demand, a
1ot of agitation against the School has
been going on for some time past;
and
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(d) the action, if any, taken by
Government in this regard?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) to
(d). Information is being collected
from the Sainik School, Goalpara and
will be placed on the Table of the
House in due course.

Bole played by U.S, Embassy and
British High Commission in Ouloug
Zade affairs

381, SHRI PILLO MODY: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the attention of Gov-

ernment has been invited to a press
report published in the “Times of
India’ dated the 28th December, 1967
to the effect that the Ministry of
Externa] Affairs have orally express-
ed their strong disapproval of the role
played by the U.S. Embassy and the
British High Commmissioner’s Office in
New Delhi in Oulougzade affair;

(b) if so, the details thereof; and

(c) the reaction of the two diplo-
matic mmissions in question?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): (a) and
(b). Yes, Sir. The U.K. High Com-
mission was told that they should have
informed us immediately Ulugzade
had approached them for shelter. The
U.S. Embassy was told that they
should hand over Ulugzade to our
care immediately as it was not within
the purposes of a Diplomatic Mission
to give asylum, shelter or refuge to
any person or persons within  their
premises, and is also against the well
established international practice,

(c) The US Embassy subsequently
informed us that Aziz Ulugzade was
leaving their premises and we iook
him in our care. to be dealt with in

———
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accordance with our laws, regulations
and international practice. The U.K.
High Commission informed us subse-
quently that Ulugzade had been per-
mitted by their Government to enter
UK if he so desired,

Training of Ceylonese repatriates to
India by Chinese

382, SHRI K. P. SINGH DEO: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Government are aware
that Pekingites in Ceylon are actively
organising volunteers in the North

" weylon and coastal regions from among
the repatriates to India to undergo
training in subversive activities; and

(b) if so, the steps taken by Gov-
ernment in this regard?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): (a) and
(b). Governmnent of India have seen
some press reports on the subject but
have not come across any concrete
information to this effect.

Film Finance Corporation

383.. SHRI K. P. SINGH BEO:
SHRI MUNIBHAI J. PATEL:
SHRI A. SREEDHARAN:
SHRI P. GOPALAN:
SHRIMATI SUSEELA GOPA-

LAN:
SHR] KAMESHWAR SINGH:
SHRI XK. ANIRUDHAN:
SHRI S. S. KOTHARI:

Wil] the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether it is a fact that the
Film Fimance Corporation of the
Government of India had to write oft
debts amounting to Rs. 30 lakhs given
to some film producers;

(b) if so, the reasons therefor;-
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(c) the steps taken by Government

to recover the debts before these were
written off; and

(d) the precautiong and measures
taken to safeguard the payment of
loans thug advanced?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) No, Sir. The
amount of bad debts tentatively writ-
ten off upto 1966-67 was Rs. 12,66, 089
The writing off, however, is done with
a view to presenting a correct picture
of the accounts and does not debar
the Corporation from pursuing legal
and other steps to effect recoveries.

(b) Bad debts had to be written off
on account of the failure of some
films at the box office gnd due to the
non-completion of some other films
which resulted in blocking chances of
repayment.

(c) Efforts were made, and are still
in progress, to get incomplete films
pleted and rel d, to get the re-
leased films properly exploited in the
open territories and to recover debts
by suitable legal steps, wherever pos-
sible.

(d) All applications are scrutinised
with a view to judging the thematic
and cinematic value of the subject,
professiona] competence of the pro-
ducers, directors and artistes. Loans
are sanctioned after detailed conside-
ration in consultation with the pro-
fessional experts on the staff on the
Corporation. 'H is also made sure that
the Procedure has actually invested his
own share of money (which is nor-
'mally 25 per cent of the budgeted
cost of the film) before the Corpora-
tion commits itself and has executed
a proper agreement that the pleture
will be hypothecated in favour of the
Corporation. Due care is also taken
in accepting sureties to safeguard re-
alisation of loans.
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Visit oi Hostile Naga Chiefs to Delhi
in January, 1968

384.. SHR HEM RAJ:
SHRI ANBUCHEZHIAN:

- Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether any hostile Naga
Chiefs visited Delhi in January last;

(b) whether any talks took place
between them and Government; and

(¢) if so, the outcome of those talks?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): (a) to (c).
No, Sir. No talkg were held in Janu-
ary between Government representa-
tives and those of the Underground
Nagas.

Indoctrination of Indian sgldiers
captured by Chinese in 1962

385. SHRI HEM BARUA: Will the
Minister of DEFENCE be pleased to
State:

(a)’whether the investigation in re-
gard to the indoctrination of the
Indian goldiers and defence personnel
captured by the Chinese in 1962 ag-
gression has been completed;

{b) whether any report has been
—ade and if so, the main features
thereuf; and

{c) whether a capy thereof will be
laid on the Table?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) Yes.

(b) and (c). The report is a res-
tricted one, of interest profesgionally
to the Services. It is not considered
desirable to make it public, particular-
1y at this point of time when the
occurrences dealt with in the report
are some years old.
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T.V. FOR EDUCATION PURPOSES

387. SHRI MOHSIN: Will the Minis-
ter of INFORMATION AND BROAD-
CASTING be pleased to state the
steps taken to use TV for mass com-
munication purposes in the educa-
tional field and also for other develop-.
ment purposes?

THE MINISTER OF INFORMA-
rION AND BROADCASTING (SHRI
K. K. SHAH): At present TV in the-
country is confined omly to Delhi. The
programmes are eSsentially educa-
tional and informative in content. 323
schools receive TV lessons in Physics,
Chemistry, General Science and
English while audiences at 217 Teic-
clubg view the evening programmes
In addition, there are community
viewing centres in 80 villages around
Delhi who receive special programmes
on improved methods of Agriculture,.
Family Planning ete,

It is proposed to start similar Tele-
vision Centres in Bombay, Madras,
Calcutta and Kanpur as soon as the
requisite resources are available.

Turkey's undertaking to supply arms
to Pakistan

388. SHRI C. K. BHATTACHARY-
YA: Will the Minister of EXTERNAL.
AFFAIRS be pleased to state:

(a) whether Turkey has under-
taken to sell arms and ammunitions
to Pakistal_'._l: and

(b) if so, the action taken by Gov-
ernment in this matter?

THE PRIME MINISTER MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) No such in-
formation has come to our knowledge.

(b) Does not arise.

Books of Indian authors published in
West Pakistan

389. SHRI D.C. SHARMA: Will the
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Minister of EXTERNAL AFFAIRS be
Pleased to state:

(a) whether West Pakistan has pub-
lished several books written by Indian
authors without the previous permis-
sion of the authors;

(b) if so, the reaction of the Gov-
-ernment of India thereto; and

(c) the action proposed to be taken
in the matter?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes, Sir

(b) As no bilateral agreement has
so far been concluded with the Gov-
ernent of Pakistan on copyright,
the Government are not in a position
to take any effective gction in  the
matter. The only step open to per-
sons whose copyright has been in-
fringed through such pirate editions
is to resort to legal action in the
courts in Pakistan. However in view
of the present state of political and
economic relations between the two
countries, it is difficult for Indian
nationals to adopt this course.

(¢) The question of concluding a
bilateral agreement with Pakistan is
under the consideration of the Gov-
-ernment.

China’s 7th nuclear test

390. SHRI D. C. SHARMA:
SHRI SAMAR GUHA:
Will the PRIME MINISTER be
pleased to state:

(a) whether China conducted its
seventh nuclear test on the 24th
December, 1967;

(b) whether any assessment has
been made of the nuclear fall-out over
‘India; and

(c) if so, the details thereof?
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THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Yes.

(b) Yes.

(e) Measurable fallout occured only
for 10—12 days. As the fallou: was
only for a short period and the levels
of radioactivity were only 1-2 per
cent of the maximum permissible
levels for continuous exposure, this
fallout will not significantly give rise
to health hazards.

Talks between India ang Japan

391. SHRI D. C. SHARMA:
SHRI RABI RAY:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether talks were held bet-"
ween India and Japan recently at New
Delhi on International Affairs  in-
cluding the question of nuclear non-
proliferation treaty and economic aid
and development of trade between
the two countries; and

(b) if so, the outcome thereof?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINI1S-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
Yes, Sir.

(b) The discussions have contribut-
ed to a better appreciation of each
other's point of view on wvarious in-
ternationa] issues and matters of mu-
tual interest. Consequently, mutual
understanding and  friendship bet-
ween India and Japan have been
strengthened.

Feamt st &1 faar WA
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Deployment of Nuclear-powered
Submarines in Tndian Ocean

394. SHRI S. R. DAMANI: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether Government are gware
of the reported move by the U.S. and
Soviet Union to deploy nuclear-pow-
ered sub-marines in the Indian Ocean;
and

(b) if so, the reaction of Govern-
ment thereto?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) apd (b).
Government have no information on
this.

ATHTH JOHAT AT wewwT I«
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Annual Plans

396. SHRI DEORAO PATIL: Will
the PRIME MINISTER be pleased
to state:

(a) whether ijt is a fact that a deci-
sion has been taken by the Planning
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Commission that the Fourth Plan will
begin in 1970 and till then every year
will be covered by Annual Plans; and

(b) if so, what are the reasons for
the three years break in the Planning?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) and (b). At
tention is invited to the Prime Minijs-
ter’s Statement placed on the Table
of the House on December 6, 1967.

Canada Committee

397. SHRI GADILINGANA GOWD:
Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state:

(a) whether the Government have
taken decision on all the recommenda-
tions of the Chanda Committee in
addition to decision already taken on
Radio and Television; and

(b) whether 5 copy of the decision
taken on the recommendation will
be laid on the Table?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) Government has
taken decisions on most of the recom-
mendations of the Chanda Commit-
tee contained in four of its five Re-
ports, namely, those on “Radio and
Television”, “Documentary  Films
and Newsreels”, *“Press Information
and Publicity”, “Advertising and
Visual Publicity”. The remaining re-
commendations are still under consi-
deration at varioug stages. The fifth
Report on “Co-ordination of the Media
of Mass Communication” is still await-
ing consideration, pending recommen-
dation from the Administrative Re-
forms Commission which wanted its
consideration to be deferred for some
time,

(b) In addition to the last “progress
report” placed on the Table of the
House on the 18th December 1967,
two more “progress reports” relating
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to the Committee’s Reports on “Press
Information and Publicity” and “Ad-
vertising and Visual Publicity” will
also be placed on the Table of the
House during the current Session.

Iranian planes for Pakistan

398. SHRI GADILINGANA GOWD:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government have veri-
fied the information contained in cer-
tain papers that aircrafts after repairs
in Iran have come back to Pakistan;
and

(b) whether any protest has been
made to Government of Iran, if so,
with what results?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) and (b). The
Government of Iran have mssured us
at various levels that the F-88 aircraft
sent to Pakistan were there only for
repairs, servicing and modifications
ang would return to Iran ultimately.
The Government of India, however,
continue to receive reports that these
planes are still jr Pakistan,

Alr and Jang violations committed by
Pakistan

399. SHRI VISHWANATH PANDEY
Will the Minister of DEFENCE be
pleased to state:

(a) the total number of air anC
Fand violations eommitted by the Fak
istan forces on the territory of sndit
during the months of Decemper, 196!
and January, 1968; and

(b) the action taken by Govern-
ment #n regard thereto?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) and
(b). There was one instance each of
land and air violation across the Cease
fire Line in Jammu and Kashmir by



573  Written Answers MAGHA 25, 1889 (SAKA) Written Answers

Pakistan, in the months of December
1967 and January 1968. Cease-fire
violation complaints have been lodged
with the United Nationg Observers.

Underground Naga leaders’ visit to
China

400. SHRI YAJNA DATT
SHARMA: Will the Minister of EX-
TERNAL AFFAIRS be pleased to
state:

(a) whether a group of Naga un-
derground leaders led by Mr. Muijva,
the General Secretary recently met
the Chairman Mao in Peking to
solicit Chinese support;

(b) whether Mr. Muiva thereafter
had gone to London to report the
gist of talks with Chairman Mao to
Mr. Phizo;

(c) whether Muiva has gone
back to China and is staying there
conspiring with China; and

(d) if so, the details in the posses-
sion of Government and the action
taken to foil any evil designs of the
Naga Rebels?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)

to (c). Government of India have
no information to this effect.
(d) All possible action is being

taken to foil any such designs.

Indian stranded at London Airport

401. SHRI S. K. TAPURIAH: Wil
the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government’s atten-
tion has been invited to a press re-
port published in the Hindustan
Times on the 16th January, 1968 re-
garding several Indians who  were

574

stranded at London Airport by the
Britishv Inmigration Authorities for
want of valid travel papers;

(b) if so, under what circumstances
the Indiang were given clearance by
the Customs anqd Immigration Autho-
rities at various ports of India; and

(c) whether gny investigation as
to the circumstances leading to their
travel without valid papers has been
conducted and the details of the find-
ings and action taken, if any, against
the Officers responsible for negli-
gence of duty?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER 'OF EXTERNAL  AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
Yes, Sir. According to Government’s
information, 11 Indians were refused
admission in the UK. by the Immi-
gration authorities at London airpor:
cn January 14, 1968. Out of these
one had travelled on a British pass-
port which was found by the British
authorities as forged. The remaining
10 persons, who travelled on valid
Indian passports, were refused admis-
sion as, according to British Immigra-
tion authorities, they did not qualify
for entry into UK. under the British
Commonwealth Immigrants Act, 1962.

(b) Since the persons concerned
were in possession of valid passports,
they were cleared by the Customs
and Immigration authorities at va-
rious ports jn India. Indian Passport
holderg intending to go to UXK. are,
however, cautioned that before they
proceed to UK, they should obtain
entry permits from the British High
Commission in India as a measure of
precaution.

(¢) Does not arise.
Display of indecent and obscene
posters

402. SHRI K. HALDAR: Will the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(a) whether Government have re-
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quested the State Governments to
take steps to control the display of
indecent and obscene posters and ad-
vertisements;

(b) if so, the details of the propo-
sal; and

(c) the steps Government propose
to take for its enforcement?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH): (a) Yes, Sir.

(b) The attention of the State Gov-
ernments was drawn to section 292 of
the Indian Penal Code, which permits
action against obscene materials. The
attention of the State Governments
had also been drawn to section 142 of
the Delhi Municipal Corporation Act,
which lays down that every advertise-
ment meant for public display has got
to be submitted for approval of Com-
missioner from the point of view,
inter alia, of obscenity. The State
Governments were requested to con-
sider the inclusion of similar provi-
sions in the bye-laws of Municipal
Committees in their State jurisdiction
to control the display of indecent and
obscene posters and advertisements.

(¢) Action in regard 1o the curbing
vt publicity of obscene materials
under Indian Penal Code or under
any special local Act is dependent
upon the State Governments. many
of whom e.g. Punjab, Rajasthan,
Himachal Pradesh, Mysore, Bombay,
Gujarat, Kerala, Bihar and Andhra
©radesh, have already initiated suit-
able action.

Defections of USSR nationals from
India

403. SHRy J. N. HAZARIKA: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether it is a fact that, formal-
ly or informally, the Government of
USSR have expressed their anxiety
over frequent defections by their
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nationals while visiting India and
have threatened that they would
withdraw their technical personnel,
presently engaged in the various deve-
lopmental projects, in these circum-
stances; and

(b) if so, the reaction of Govern-
ment thereto?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) The USSR
Government have informally express-
ed their anxiety over some cases of
Foreign Missions in India granting
asylum in their premises %o Soviet
nationals visiting India. They bhave,
however, on no occasion threatened to
withdraw their technical parsonnel,
presently engaged in the developmen-
tal projects.

(b) A circular was issued to all
Foreign Missions in India on 30th De-
cember, 1967 informing them that the
Government of India do not recognise
the right of ‘Foreign Missions to give
asylum or shelter or refuge to any
person or persons within their pre-
mises as this was not within the pur-
poses of the Diplomatic Missions and
is also against the well established
International practice. The Foreign
Missions were asked that in future if
they receive any such request, it
should not be granted and the Minis-
try of External Affairs should be im-
mediately informed.

The above circular was issued to
remind Foreign Missions in India that
such cases did not fall within their
normal functions and to prevent the
recurrence of such cases in future.

Fielg firing practice near villages in
A{nriisar District

404, SHR] G. S, DHILLON: Will
the Minister of DEFENCE be pleased
to state: '

(a) whether residents of villages
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Subhraon and Kutiwala in Amritsar
District have complained to the autho-
rities against continued field firing
practice on their lands for the last few
months;

(b) whether the owners of land,
which is being used for field firing
practice have been given any compen-
sation;

(¢) if so, how much amount has
been given to them;

(d) the criteria laid down for com-
pensation to the owners of land which
could not be cultivated because of
field firing practice;

(e) whether Government intend to
stop or shift the field firing to areas
other than these villages; and

(f) if so, the time by which this
field firing practice will be discontinu-
ed in this area?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) to (f).
The information is being collected and
~ will be placed on the Table of the
House.

Indians in Zanzibar

405. SHRI K. N. PANDEY: Will the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether the Zanzibar Govern-
ment have decided to expel the
Indians who have left the country
since 1964; and

(b) if so, the reaction of Govern-
ment thereto?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) Nearly 1500
persons of Indian origin left Zanzibar
soon after the revolution in January,
1964. The Zanzibar Government have
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banned their return to look after their
property and business. This ban still
continues.

(b) The Government of India have
through their High Commission taken
up the matter both orally and in
writing with the Tanzanian Govern-
ment. As a result a Naturalisation
Bureau has been set up and applica-
tions for renewal of residenf permits
issued to Asians of Indian origin are
pending with the Tanzanian authorit-
ies who are scrutinising them., About
20 cases have so far been favourably
decided on production of evidence that
arrangements for departure from the
Island were made before the revolu-
tion,

Pension to service persomnel

406. SHRI RANJIT SINGH: Will
the Minister of DEFENCE be pleased
to state:

(a) whether benefits of enhanced
rates of pension were extended to all
service personnel killed during the
Chinese aggression in 1962 and Kutch
Operation in 1965 vide Government of
India, Ministry of Defence letter No.
195163|PEN-C, dated 16th September,
1966;

(b) whether this was made appli-
cable with retrospective date i.e. Oc-
tober, 1962 to those killed in action.
against Chinese aggression; and

(c) whether these benefits were ex-
tended with retrospective date to those
killed in action against Naga hostiles?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a) and
(b). Certain enhanced special family
pensionary awards were sanctioned in
the case of Service Officers and Per-
sonnel who were killed in action on
the front during the operations against
Pakistan on or after 5th August 1965,
vide Government of India, Ministry
of Defence letters No. 195163|Pen-C,
dated the 17th September, 1965 and
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No. 195163/Pen-C, dated the Tth Oec-
tober, 1965. These benefits were later
extended to Service officers and per-
sonnel killed during the operations
which took place as a result of the
Chinese aggression in 1962 and the
Kutch operations in 1965, vide Gov-
ernment of India letter No. 195163]
Pen-C, dated the 17th November,
1965. In the case of those killed in
action during the operations which
took place as a result of the Chinese
ageression, these benefits are applica-
ble with effect from the 17th Novem-
‘ber, 1965, the date of issue of the Gov-
ernment orders extending the benefits
‘to this category of personnel.

(c) As regards those who are/were
killed while fighting against armed
hostiles like Nagas, the liberalised
pensionary awards are applicable to
cases arising on or affer 16th Septem-
“ber, 1966, the date of issue of the rele-
vant Government orders,
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India-Pak relations

409. SHRI K. SURYANARAYANA:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Prime Minister has
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received any proposal from the Presi-
dent of Pakistan through the Prime
Minister of USSR to settle its pro-
blems with India on the basis of Tash-
kent Declaration;

(b) if so, the details thereof; and

(c) the steps Gdvernment propose
to take to settle fthe issues with
Pakistan?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) and (b). No
such proposal has been received.

(c) The Government of India have
always been willing to discuss the out-
stahiding problems between the two
countries. They have proposed to the
Government of Pakistan that the two
sides should take immediate steps to
normalise relations between them.
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HAJ PILGRIMS

415. SHRI M. MEGHACHANDRA:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the number of applications of
Haj Pilgrims sent to Mogul Lines,
Bombay from the Union Territory of
Manipur during 1965, 1966 and 1967;

(b) the number of persons who were
actually permitted to leave on Haj
from Manipur during the last three
years;

(¢) whether it is a fact that the
former Haj Committee, Manipur has
not forwarded many applications to
Mogul Line, Bombay although the ap-
plications with their fees were re-
ceived in time; and

(dy if so, the reasons for not send-
ing the applications with the accom-
panying fees of Magul Line and whe-
ther the amount collected was refund-
ed to the applicants?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMAT1
INDIRA GANDHI): (a) Number of
applications submitted by the Ha)
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Pilgrims from the Union Territory of
Manipur are given below:

-Year No. of applications submitted

1985 (Information not availdble, If
is belng ascertained and W.I].I
‘bé laid on thé Tdble of the
House).

1886 157

18987 131

(b) The nuriber of pilgrims from
‘the Union Territory of Msnipur who
left for Haj pilgrintage:

No. of Pilgrims

Year

1965 Not available, It is being
ascetained and will be laid on
the Table of the House,

1968 15
1967 69
(c) and (d). Thé informafion is

being obtained and will be laid on the
Table of the House.

Anglo-U.S. Bases in Indian Océdn

416. SHRI R. BARUA: Will the
‘Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether any further négotla-
tions have taken place regarding the
acquisition of islands in the Indian
ocean by UK. for establishing Anglo-
U.S. bases there;

(b) if so, the details thereof; and

(¢) whether the matter has been
finally settled?

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER
OF PLANNING AND MINISTER OF
EXTERNAL AFFAIRS (SHRIMATI
INDIRA GANDHI): (a) and (b). The
British Government had acquired four
island groups—Chagos Archipelago in-
cluding Diego Garsla from Mauritius
and other three island groups—
Aldabra, Farquhar and Desroches
from Seychelles. They paid L. 3 mil-
lion ex-gratic to Mauritius for the
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Chagos Archipelago and the three
other islands were acquired from the
local planters.

(¢) The British Government had
given assurances that they did not
intend to use the British Indian Ocean
territory for military bases but only
as a staging post to provide communi-
cition facilities with "the Fir East.
However, in November 1967, the
British Government announced that
they had decided to drop their plans
to go ahead with plan for Aldabra in
the British Indian Ocean territory as

one of the steps to meet post- devalua-
tion stresses,
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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORT-
ANCE

Death of Shrl Deen Dayal Upadhyaya

SHRI EKANWAR LAL GUPTA
(Delhi Sadar): The hon. Minister who
* has to reply to my motice is not here.

I call the attention of the Minister
of Home Affairs to the following mat-
ter of urgent public importance and I
request that he may make a statement
thereon: —

“The tragic death of Shri Deen
Dayal Upadhyaya, President of the
Jan Sangh.”.

stgeR W wgEAE (SNT)
TR-AAT e ¥ A &A@ WA W
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Shri Deen Dayal 588
Upadhyaya (C.A.)
A &1 g4W el TEwT oo
g1

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND COMMUNI-
CATIONS (DR. RAM - SUBHAG
SINGH): He is in the Rajya Sabha
and he will be coming soon.

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI): He will
be here in a minute,

DR. RAM SUBHAG SINGH: Any-
how, I shall reag out the reply.

Shri Deen Dayal Upadhaya Presi-
dent of Bhartiva Jana Sangh, was
found dead near Mughalsarai Railway
Station in the early hours of Febru-
ary 11, 1968. The U.P. Police are in-
vestigating the circumsatnces of the
tragic death of this eminent public lea-
der who had made a notable con-
tribution to the political life of the
country. The Central Government
made the services of three experts in
forensic science available to the in-
vestigating authorities on 12th Feb-
ruary, 1968. At the request of the
Chief Minister, Uttar Pradesh, it has
now been decided to entrust the in-
vestigation to the Central Bureau of
Investigation and a D.1.G of the Bureau
is proceeding immediately to the
scene of occurence. The House will
appreclate that notwithstanding the
deep anxiety felt by large number of
people it is not possible for me to say
anything at this stage about the cause
of Shri Upadhyaya's death.
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